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MR. SPBAKBR : The Minister has 

already said tbat he will come out witb tbe 
information later on. 

Paper. to be laid on tbe Table. 
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MR. SPEAKER: I am sorry I cannot 
allow it. 
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MR. SPEAKER When the Minister 
c_ out witb the information, I will 
allow it. 

Wbat is tbe harm if you allow him? 
(1111.""'1110113) 

MR. SPEAKER : When tbe Minister 
comes out witb tbe information, I can allow 
it, not otherwise. 

SHRI S. S. KOTHARI: On a point of 
order. 

SHRI S. KUNDU (Balasore) : I bave 
been on a point of order for the last balf 
an bour. 

SHRI S. S. KOTHARI : The hon. 
Minister Sbri Mahida said thai there was 
no air intrusion by Pakistan. Then, bow 
have theso pamphlets come ? Let bim 
uplain. 

MR. SPBAKER: I have asked him to 
look into it and come out with a statoment 
on this. 

SHRI NAMBIAR (Tiruc:birappalli) : The 
copy shows that it is a Japanese or Formosa 
tbinl. It has nothinllto do with China. 

12.41 brl. 

PAPERS LAID ON THE TABLB 

Notl8c:atioal under the Nil" Act 

THB MINISTER OF DEFENCE (SHRI 
JAGJlVAN RAM) : I bel to lay on the 
Table: 

(I) A COpy OICb of tbe followina 
Noti8c:atioDS (Hindi and Enalish 
versiona) under section 18S of the 
Navy Act, 1957 :-

(I) S. R. O. 40 pllbUlhCd in 
Gazelle of India dated tbe 
21st January, 11167 containlol 
corriaendum to NotifiClition 
No. S.R.O. 74 dated Ihe 7th 
Marc:h,I!164. 

(il) The Navy (Pension, (Third 
Amendment, Reauiatioo 1967. 
publiabod in Notilic:ation No. 
S.R.O. 22 in Gazelle of lod.a 
dated the 27th January, 1968. 

(iii) The Navy (Pension) (Seyenth 
AmendlllCDt) RelulatiolJll, 
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[Shri Jaajiwan Ram] 
1968, published in Notification 
No. S.R.O. 217 io Gazette of 
India dated the 13th July, 
1968. 

(iv) The Navy (Pension) (Second 
Amendment) Reaulations, 
1969, published in Notification 
No. S.R.O. 159 in Gazette of 
India dated the 31st May, 
1969. 

(v) The Navy (Pension) (Third 
Amendment) Regulation., 
1969, published in Notification 
No. S.R.O. 161 in Gazette of 
India dated the 7th June, 
1969. 

(2) Five statements (Hindi and Eoalisb 
\-ersions) showing reaIDnl Cor delay 
in laying the above NotilicatiDDl. 
[PI"ced in Library. Ser No. LT-
3784/7u] 

Action laken by Government on 
AuuraDces etc. 

THE MINISTER OF PARLIAMEN-
TAR Y AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
I beg to lay on the Table following statements 
showing the action taken by Government on 
various assurances, promises and undertakinp 
given by the Ministers during the varioUl 
sessions of Fourth Lok Sabba :-

(i) Supplementary Statement,Nos. II, III and IV 
(Ii) Supplementary Statement Nos. V & VI 

Tenth Session, 1970. 
Ninth SeSSion, 1969. 
Eighth Session, 1969. 
Seventh Session, 1969. 
Sixth Session, 1968. 
Fifth Session, 1968. 
Fourth Session, 1968. 
Third Session, 1967. 
Second Session, 1967. 

(iii) Supplementary Statement No. VIII 
(iv) Supplementary Statement No. XVIII 
(v) Supplementary Statement No. XIII 
(vi) Supplementary Statement No. XX 
(vii) Supplementary Statement No. XXVI 
(viii) Supplementary Statement No. XX 
(Ix) Supplementary Statement No. XXVIII 

[PI"ced In Library. See NO. LT·378S/70 
Jada,pur University (Amendment) Act, 

Certl8ed Accounts and Audit Report 
of I. I. T. Kanpur elc. 

(3) (i) A copy of the Annual Report of tbe 
Indian Institute of Technology, 
Delhi for the year 1968-69' 
[Placed i" Lib,,,ry. See No. 
LT-3788/70] 

mE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
RAO): I bea to lay on the Table-

(1) A copy of the Jadavpur University 
(Amendment) Act, 1970 (Hindi and 
English versions) (President's Act 
No. 14 of 1970) published in 
Gazette of India dated the 30th 
June, 19"0, under sub-section (3) 
of section 3 of the Weat Ben .. 1 
State Legislature (Delegation of 
Powers) Act, 1970. [Placed I" 
Library. S_e No. LT-3786/701 

(2) A copy of the Certified Accounts of 
the Indian Institute of TecbnolOlY, 
Kan,pur for the year 1968-69 alona 
wId! the Audit Report thereon, 
under sub-section (4) of section 23 
of the Institutes of TcchDology Act, 
1961. [PI"ced i" Llbr"ry. S.1l 
No. LT-3787/701 

(iil A statement showinl neaBDns for 
delay in layinR the above Report. 
(Placed In l.Ibrary, Se. No. 
LT-37891701 

UPSC (Exempllon from CoaaallatJoD) Anlead-
ment R.lulallons, Report of Commlllioaer, 

LInguistIc MIDorlties, aDd Notlftclltlon 
under Ihe AII-IDdls Senlce. Act 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): I bca to: 

(1) re-Iay On the Table a copy of tbe 
Union Public Se"iee Commlliion 
(Exemption from Consultation) 
Amendment Rqulation., 1970, pub-
Ilahed In NotificatloD No. G. S. R. 
633 in Gazette of India dated dle 
11th APlU, 1970, under c:lallll (') 


